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THE MINISTER OF HOME 
AFFAIRS (SHRI CHARAN SINGH):
\'<i) Yes, Sir.

(h) The State Government have inti­
mated that 49 persons have died as 
a result.

(c) The State Government is taking 
action to organise raids against hoot- 
legging activities and have issued 
instructions to local ofTicers to check 
godovvns to detect unauthorised sale 
and storage of methyl alcohol and 
other suhst.inces used for the manu­
facture of poisonous brew.

I.OSS incurred by DSIDC

1415, SHRI G. M. BA N A TW A LLA;
SHRI OM PR AK ASH  

TYAGI;
Will the Minister of INDUSTRY be 

pleasf'i to stiiie:

(a) whether Delhi State Industrial 
De\elopmcnt Corporation has suffer- 

a loss of Hs 25 lakh.s in trying out 
certain 20 jioint oconomLc programme 
during emergency; and

(bl  if .so. whether Government 
propo o 10 hold an inquiry into the 
matter?

THK MINISTER OF INDUSTRY 
(SHRI BRI.I LAL VERMA): (a)
Sir.

(1)1 Docs ;iot arise.
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Cktaoti Sadtl Gold Scandal Case

1418. SHRI MUKHTIAR SINGH 
M ALLIK: Will the Minister of HOME 
AFFAIRS be pleased to state whether 
Government propose to re-open the 
Chhoti Sadri Gold Scandal case?

THE MINISTER OF HOME 
AFFAIRS (SHRI CHARAN SINGH); 
The matter relating to the Chhuii 
Sadri Gold case, amongst others, is 
referred to in a memorandum, rece.v- 
ed recently, containing allegations 
against the former Chief Ministers tf 
Rajasthan which are beinx processed 
in accordance with the usual proce­
dure.

Tnurtor Factory, PratapKarfa

1419. SHRI MUKHTIAR SINGH 
MALIK: Will the Minister of INDUS­
TRY be pleased to state;

(a) the progress made >n setting 
up tractor factory in Pratapgarh Dis­
trict, U.P.;

(b) the estimated cart o f t^e trac­
tor «nd number o f tractors to be pro­
duced annually; and

(c) the funds allocated for th« pur­
pose?

THE MINISTER OF INDUSTRY 
(SHRI BRIJLAL VERM A ); (a) As 
reported by M /S. Auto Tractors Ltd., 
which is a Govt, of U.P. enterprise, the 
land has been acquired, fencing work 
partically completed, field hostel cons­
truction in progress and nucleus
design/process engineering/materials 
management stafT in position.

(b) As estimated by the firm, Ihc
ex-factory selling price of the tract.ir 
would be Rs. 37,000/-. They plan to 
produce 500. 1500, 2500, 4000 and
6000 tractors during first five years 
of commencemsnt of production.

(c) The State Government have 
allocated Rs. 50 lakhs, so far.

Loss on DT.C. Buses

SHRI M. R.\M GOPAL 
RED' Y ; Will the Mmi.st^r of SHIP- 
PINC; AND TRAN’ SPOHT be pit-a.se 1 
to s la fe :

(a) whctho, DTC is imurrinR a 
huge loss on the buses it owns; and

(b) if so. the number of buses 
owned by DTC and the loss per 
month on each bus?

THE PRIME MINISTER (SHRI 
MORAR.II DESAI) .aj DTC is Incur­
ing losses.

fh) During the year 197H-77, ilio 
DTC, on an average had a fleet of 
2247 and incurred an estimated loss 
of Rs, 4,116 per bu.s per month.

Flat Fare System Introdnced by 
DTC.

m-
1421. SHRI M. RAM GOPAL 

REDDY: Will the Minister of SHIP­
PING AND TRANSPORT be pleased
to state;

(a) whether the flat fare system 
introduced by D.T.C. has failed to 
pull the DTC out of red; and




